
.. . IN THE CENTRAL ADMINISTRATIVE TRIBUNAL)~~ 
JODHPUR BENCH, JODHPUR I 

Applicant(s) 

Advocate for 
Applicant(s) 

Notes of the Registry 

25.9.2002 

-~ .. 

ORDER SHEET 

APPLICATION N0._7_5 __ 0F 2002 

Respondent(s) 

Advocate for 
Respondent(s) 

Orders of the Tril9unal 

Hr. Vi jay rviehta, counsel for the applicants ·· 

lY:lr. Kuldeep Hathur, crlvocate,brief hokler for 

Hr. Rav:i.. Bh~ansali, counse 1 for ~her espondents. 

In this application under sec .. 19 of the 

f.\dmini strati ve 'rr ibtinals Act, 1985, app lie ants 1 

have prayed for a direction to the respondents to 

make payrrent of family pension from the date the 

same becarre due. 

/' ... : .. 

, Co11tention of the applicant No. 1 is that she 

is the wadJedvlife of the deceased Sbri !•lahesh 

Purohit, ·wr10 e::{f>ired on 12.,9.2000 and,therefore, 

she is entitled to receive family pension. It has 

been brought to our not ice that applicant had 

submitted a representation in this regard to the 

respondents on 11.9 .2001, this representation is 

placed at Annex., A/8. The respondents in the 

counter contest the c lairn oft he a pplicant. 

. -_ It·- is averred bti b€:ha1f oft he respondents t11at 

/ 

·as per the official record late Shri L"lahesh died 

as a bachalor. In these circumstances,. the quest ion 

of stat us of app lie ant Kb • 1 is in di spute • 

In the circurnstan::es df the c ase, we consider 

it just and proper to direct the respondets to 

dispose of the representation dated 11.9.2001,1\nnex. 

•'-/8, by a speaking order within a reasonable time. 

l\ccordingly, we pass the order as under :-

"The respondents are direc·ted to consider and 

dispose of the representation dated 11.9.2001 

at Annex. A/1 of the applicant by a reasoned 
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order and the applic~~~-b~- info~~d of the same 

within a per iod of three m;nt'l~s' _ __f~~~m '·t he date 

of receipt of a copy :of this order-.• · -~'b .order as 
to cost." ... ·:." .... 

I.: 

The O.A.. stands disPo'sed-':of accordir-..gly. 

~-~~-~--- -~-- ·1. 

). . 

( J. K. Kaushi k) 
Jud 1. t<Iember 

(Gopal Sing 
Mmini.strati ve 1',1 mber. 
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